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EXPORT OF PULSES OUT OF M.P.

80. SHRI MANIBHAI J. PATEL:
SHRI LILADHAR KOTOKI:
SHRI SHRI GOPAL SABOO:;
SHRI BENI SHANKER
SHARMA.:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that Gov-
ernment have issued certain directions
to the Railway authorities to
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export of pulses out of Madhya Pra-
desh without seeking the permission
of the State Government;

(b) whether such directions also
exist in the case of other States;

(¢) whether the Madhya Pradesh
Government have protested against
these orders; and

(d) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND COOPERATION (SHRI ANNA-
SAHIB SHINDE) (a) and (b), The
accepted policy of free movement of
pulses and the legal position about
ban on its movement in the country
was pointed out to the Railway autho-
rities.

(c) and (d). Some time ago, the
Government of Madhya Pradesh pro-
posed to ban export of pulses out of
the State which could not be agreed
to. However, the proposal of the
State Government to ban movement
of teora besan was agreed to.
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